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and that the goods have been 
delivered and accepted by the 
buyer;

OR

(ii) an undertaking to produce a 
Bank certificate  within  six 
months to the effect that fore­
ign exchange has been realised 
in respect of exports  against 
which the import licence has 
been claimed.

The facility of claiming a  licencc 
against an undertaking 10  produce 
Bank Certificate within six  months 
was  withdrawn  subsequently  with 
effect from 1st July, 1965.

With the devaluation of the rupee 
on 8th June, 1966, the Export Promo­
tion Schemes were abolisned. A new 
policy of replenishment licences aga­
inst exports made an or after 6th 
June 1966 was introduced. Under this 
policy, production of a Bank Certifi­
cate is no longer inter-linked with the 
grant of import licences, as replenish­
ment licences are issued on the basis 
of documentary evidence  indicating 
the physical export.

(b) As regards.the number of im­
port licences issued year-wise without 
the Bank Certificate from 1st April, 
1962 to 31st March, 1967 no statistics 
as to the different categories of ex­
porters, to whom licences have been 
issued on the basis of backer's certi­
ficate or otherwise, is maintained.

(c) As the import licences, without 
a "Bank- CertifUat̂ Tiave been issued 
in accordance with the  Government 
policy, the question of fixing responsi­
bility does not arise. In the case of the 
exporters who failed to bring in the 
export proceeds within the period sti­
pulated in their undertakings  suita­
ble penal action has been taken.

AiiwiMihnii Factory tat Maharashtra

ll» Bkn Malta U r*
SM 8. M. Banerjee: 
m. Baa Hliltt LaUa: 
JtkA Oim> Fstanla: 

Will the Minister ct  Meal, Mm* 
M<ds be phased to zwfar to the

reply given  to Unstarred  Question 
No. 781 on the 7th April, 1967  and 
state:

(a) whether the project report of 
the expert team of the West German 
Consultants regarding the location o£ 
an aluminium factory at  Batanagiri 
in Maharashtra has been  examined; 
and

(b) if so, the results thereof?

The Minister of Steel, Mines  and 
Metals (Dr. Chenna Reddy):  (a) and
(b). As stated in reply to Unstarred 
Question No. 751 on the 7th  April, 
1967, the cost estimated prepared by 
M/s. Vereinigte Aluminium Werke, 
the West German  Consultant,  were 
found to be on the high side and they 
were accordingly asked to explore 
the possibilities of reducing the same 
and to clarify certain  assumptions 
about the capacity of the plant. The 
project report is now being further 
examined in the light of the clarifi­
cations furnished by the Consultant* 
with a view to bringing down the cost 
estimates.

Manufacture of Tractors

UN. Shri Manitoba! J. Patel:
Shri Hakam Chand Kachwai: 
Shri Jaganath Kao Joshi:
Shri Bam Singh Ayarwal: 
Shri Bam Kiahan Gupta:
Shri Nlttraj Singh Chaodhary: 
Shri Banaehandra Ulaka:
Shri Dhulcehwar Meena:
Shri Hterji Hal:
Shri K. Fradhani:
Shri T. S. Knrihwah:
Shri Nathu Bam Ahtrwar:

Will the Minister of Industrial De­
velopment and Company Affairs be 
pleased to frter to the reply given to 
Starred Question No. 177 on the Slst 
March, 1987 and state:

(a) whether the  detailed project 
Report regarding the manufacture of 
Tractors in India ia collaboration with 
Chechoslovakia has aince been  exa­
mined;

(b) if ao, Qtf aOb h«hm of the 
Report; and
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(c) Government's reaction thereto?

The Minister of Maatrlal Develop- 
ment and Company Affairs (Shri F. A. 
Ahmed): (aj to (c). Hie first part 
of  the  Detailed  Project  Report 
for the proposed plant for manufac­
ture of tractors and agricultural im­
plements  under  Public Sector has 
been  received from M|s. Motokov 
of Czechoslovakia on the 22nd May, 
1967 and is being examined.

Inventories in flu U.C., Ranch!

1281. Shri F. K. Ghosh:  will  the 
Minister of Industrial Development 
aad Company Affairs be  pleased  to 
state:

(a) the total value of the inventori­
es lying idle in the stares of the Heavy 
Engineering Corporation, Ranchi;

(b) the period for which they  are 
lying idle;

(c) the purpose for which  they 
were expected to be put to use; and

(d) the amount of foreign exchange 
involved in such inventories?

The  Minister of Industrial  Deve­
lopment aad Company Affairs (Shri 
F. A. Ahmed): (a) Rs, 94.66  lakhs 
as on 1st April, 1967.

(b) For  more  than  one  year— 
Rs. 27.91 lakhs

For  more  than  two  years— 
Rs. 89.78 lakhs.
For  more  than  three  years— 

Rs. 27.00 lakhs.

(c) Some were required for cons­
truction works and some  are  row 
materials for production.

(d) Rs. 4.3S lakhs.

■Will of MmMiw fey HXC, Banehi 
I* Bokai* Steel Ltd.

1882.  Shri F. K. Ghosh: Will the 
Minister of MaMal Development 
and Osmpany AMn be pleased to 
state:

: <e> wbeChei the Heavy Engineering 
CocpotbUm , Kanchl has undertaken to

supply certain machines and structu­
ral to fhe Bokaro Steel Ltd.;

(b) if so, the details thereof and fhe 
total value of the contract; and

(c) when these orders will be exe­
cuted by the Heavy Engineering Cor­
poration?

The Minister of (Industrial Deve­
lopment and Company Affairs (Shri 
F. A. Ahmed): (a) Yes, Sir.

(b) Heavy Engineering  Corpora­
tion is to supply about 80,000 tonnes, 
of  various  items  of  mechanical 
equipment and 30,000 tonnes of struc­
tural.  Formal orders for the entire 
quantity  have not,  however,  been 
placed so far.  At this stage it is not 
possible to indicate the total value.

(c) From 1967-68 to 1970-71.

Supply of Material fey EE.C., Banchfr 
to Bhilai Steel Project

1883. Shri P. K. Ghosh:  Will  the 
Minister of  Industrial  Development 
and Company Affair* be pleased to 
state:

(a) whether the Heavy Engineering 
Corporation Ltd., Ranchi has supplied 
certain engineering materiaj to Bhilai 
Steel Project;

(t>) if so, the total value thereof; 
and

(c)  whether  tfce  material  has 
been approved by the Bhilai  Steel 
Project and whether they are going to 
place further orders with the UC.?

The Minister of Industrial Develop­
ment and Company Affairs (Shri F. A. 
Ahmed): (a) Yes, Sir.

(b) and (c).  The information  is- 
being collected and will be placed on 
the Table of the House.

Non-Graduate QiiWiI BaBway 
OSeei

128*. Shri IndrajH G«Pta: Will the 
Minister of Hallways be pleased  te­
state:

(a)  whether fhe question of atvtar 
extension of eervioe to  waoe'Wmr*;




